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IN_THE CENTRAL ADMINISTRATIVE TRI??NAL ,HYDERABAD BENCH
‘ AT HYDERABAD,
) ' ' i |
" i _oo‘
- : - * |
‘ O.A.l 0.479/95,
Date of aecigion: 27—2_1998.
Between: !
T .Guravaiah, i . «+ Applicant.
and
CircletStamp Depot

1. SUperintendent of
Jammai Osmania,

HyderTbad 500 007.
2.The Senior svperintendent of Post Offilces,
. Secunderabad Division, Secunderabad! 500 016.

3.The Director of Postal Services(qus)
Hyderabad City Region c/¢ the chief| Postmaster
General, Hyderabad -'500§001.

4.The Post Master General,’ Hyderabad
Hyderabad -~ 500 001.{

Region,

5.TheChief Post Master. General, Andhri

Circle, Hyderabad -500 001.

Counsel for the applicantﬁ

Counsel for the respondents:

sri K.KiLchakragvarthy.

sri N.VLRaghava Reddy.

a Pradesh
e s - Respondents.

Coram'P | | f L

Hon'ble Sri R. Rangarajan, Member (A}
Hon'’ble Sri B.S. Jai Parameshwar,Memb

1

‘Sri R.Ran&a

| 2

(per Hon'ble ]

' NS |

Heard Sri Subrahmanyam for S:i

for the applicant ‘and . SriIN V. Raghava
respondents. | l_

|
pondents to treat the applicant as a

The O.A.," is filed for a direc
in the Supervisor Cadre (establishmen
status)viz.. as Assistant Postmasteﬁ

or Superviaor CSD, Hyderabad and to

)

order of. SPO, Hanamakondé No.B7-3/201

‘ JUDGME&T.

er(J)

rajan Member(A)

K.X.Chakravarthy

Reddy for the

tion to the res-
Supervisory Official
t supervisory Grade ang -

Secunderabad Head Office

quash the irregular

dated 20«9=1991



'
[\ ) .

(Annexure~IV) wherebylthe applicant was posted as

LSG Postal Assistant, Jangaon Head Office and other

consequential orders issued by ﬁhe Senior Superintendent

of Post Offlce%lby Me&o No. BZ/L“?/Dlgs dated 17-11-1994
posting him as P.A. ? +3.D.., Musheerabad DSO and the
Order dated 21.3.1995 (Annexure 19 pagé 42 to the 0.A.)

posting him as L.S.G. P.A, Secunderabad,

| |

From the above, the prayers of the applicant

in this 0.A. are for the follow1Lg reliefs in short --

i) to keep hlm as Superbisor in the L3G Grade

andLEo poFt him Postal Assistznt in the LSG

ii) to protecr his seniﬂrity and

iii} promote him to the iigher Grade on that basis.

-

When the 0. A’ was takeh up for hearing, the

|
n
|
learned counsel for the appllcaﬁt submitted that his

| -
case for treating hlﬂ as Superw

|
isor is under active

consideration in view of the D.¢.P.Lr,No,6-19/82-3PB.II(Pt,)
dated 6-6-1990 (Annexure to M.A.J40/98). In view-of the

ahpve:}he learned codnsel for t%e respondents also
| -

éonfirmed the above %ubmission‘ﬁade by‘ihe learned counsel

The ldarned counsel for the applicant,

for the applicant.

subnits that-in-view’of_the D.0.P.Letter dated 6.6,1990
the first prayér of éhe applic?ht be disposed of by
directing the Respondént No.5 to inform the applicant
the decision taken in this regard shortly. We have
no doubt in our mind that as thP issue had already
come to thelknowlédgé of Responhent No,5 he will decide
the issue expeditiou?ly preferably within four months

R | | | -
ﬁ}l// : o | f[ll/’




from the date of reCeipthf a copy of this Order.
' [

/ .
The 2nd prai@ is for promotion to the post

. |
of HSG as per his seniority. Memoldated 28=1=1990 was
' l
produced before us. Aq per this‘@emorandum, the applicant

has been promoted to HSG Grade II.,| The applicant had
already been promoted oﬁ the basis!of BCR Scheme., As

| ‘
his seniority is also u?der considération as indifated
above, there is no need to gilve fu;ther direction

in regard to his promotion,. |
| | }
The applicant is now working as SPM, Bolaram.

He was transferred fréﬁ Hanamakonda Division to Secunderabad

‘ | =
Division on compassion?te grounds. He submits that he
|

is going to retire within a short;time i.e., about one

year and odd and and hénce he prays that he may not be
his present post at
disturbed from/Bolaram. The applicant may submit
|

A
a detailed representatéon explainan the reasons for his

retention at Bolaram to Respondent No.2, If such a
representation is'receﬁved, Respondent No,2 will consider
|
the representation of the applicént sympathgtically
| l -

according to law and pass orders

,as he is left with only A~

very short time to retire. |
In view of the mutual Hompromise between the

|
parties, no other dir?ction is n%ce sary in this connection,

 The O.A., is dispoced, of accordipgly. '
éZkgkfv~\9£/“\§;;%::iiiii { mr\}L——f""’”fgzﬂ__ﬁ
72}

' B.S.JAT P SHWAR, R.RANGARAJAN,

MEMBER({(J)' MEMBER (2)
VB
Date:_ 27-2-1998.
Dict'ated in opejin Court, (\/\/ /
| | ﬁ@ ,

S83. i Y “‘(, B
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by

~ 0A.No.479/95

Copy toim

i,
P
3,

4,
Se
Ea
T
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e

arr

The Superintendent of Circle Stamp Depot at Jammail Osmania,
Hyderabad.

The Senier Superintendent of Post offices, Secunderabad PDivisien,
Secunderabad.

The Director ef postal Services (Hqrs), Hyderabad City Reglon,
c/e The Chief Postmaster Genersal, Hyderabads

The Post Master General, Hyderabad Reglor, Hyderabad,

The Chief Post Master Genéral; Andhra Pradesh, Circle, Hyderabad,
One copy to Mr. KeKs.Chakravarthy, advocate, CAT., Hyds

One copy to Mr. N.V.Raghava Reddy, Add1.CGSC.. CAT,., Hyde

One copy to D.R.({a), CAT., Hyd.

One duplicate.
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